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Oral Answers [30 November, 2012] to (uestions 9

[*102. The questioner Shri Rasheed Mascod was absent.]
Godowns under Grameen Bhandaran Yojana

T#102. SHRT RASHEED MASOOD: Will the Minister of AGRICULTURE be
pleased to state:

(a) the State-wise and capacity-wise details of godowns constructed under
the Grameen Bhandaran Yojana of the Ministry along with year-wise details thereof]

(b) whether Government has increased the construction cost of godowns
from Rs. 2500 to Rs. 3500 per tonne;

(c) if so, the details thereof and whether Government has revised the
subsidy amount commensurate with the increase in the construction cost of
godowns;

(d) if so, the details thereof, and
(e) if not, whether Government would consider the same and by when?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) to (e) A
statement is laid on the Table of the House.

Statement

(@) State-wise and year-wise details of godowns sanctioned under the
'Grameen Bhandaran Yojana' (Rural Godown Scheme) from 2001-02 to 2012-13 are
given in the Statement-I (See below).

(b) to (e) Yes, Sir. The cost of construction of godowns under the scheme
has been revised with effect from 20102011 from Rs. 2500/~ to Rs. 3500/- per MT
for godowns up to the capacity of 1000 MT, and from Rs. 1875/~ to Rs. 3000/~ per
MT for godowns exceeding the capacity of 1000 MT. For the North East, Sikkim
and Hilly areas, the cost of construction has been increased to Rs. 4000/- per MT.

The ceiling of subsidy per project for Women Farmers/ SC/ST entrepreneurs
and their Self Help Groups/Co-operatives has been increased from Rs. 62.50 lakhs
to Rs.3.00 crore. Similarly, for farmers, agriculture graduates, cooperatives & Central
Warehousing Corporation/ State Warehousing Corporations, the ceiling on subsidy
per project has been increased from Rs. 46.87 lakhs to Rs. 2.25 crore. For all other
categories, ceiling on subsidy per project has been increased from Rs. 28.12 lakhs
to Rs.1.35 crore. For the North Hast, Sikkim and Hilly areas, the ceiling on subsidy
per project has been increased from Rs. 62.50 lakhs to Rs. 3.33 crore.

TOriginal notice of the question was received in Hindi.



Staterment-1
Capacity Sanctioned Under Rural Godown Scheme period from Z2001-2002 to 2012-13

(Capacity in MT)

State 2001-02 2002-03 2003-04 2004-05 2005-06 2006-07 2007-08 2008-09 2009-10 2010-11 2011-12 2012-13*  Total
capacity capacity capacity capacity capacity capacity capacity capacity capacity capacity capacity capacity

Andhra Pradesh 7600 13164530 820310 148913 114450 180836 372461 958453 271983 642382 437253 32982 4441663

Arunachal Pradesh 0 0 0 0 0 945 0 0 0 0 0 0 945
Asgzam 0 10339 34840 28252 22099 52808 41086 64397 62761 10527 20468 94402 441979
Bihar 10100 5450 2100 0 10000 49867 22033 69362 0 18590 105559 72406 365467
Chhattiggarh 0 393793 147655 230766 47448 0 30488 24096 53990 65550 115586 142292 1301664
Goa 0 0 0 0 0 0 290 0 0 0 0 0 290
Gujarat 0 89514 42519 160293 90888 315929 351389 323718 310104 350839 437822 170525 2643740
Haryana 3100 1118839 39433 258530 70220 26952 166284 293087 452687 396299 563071 623409 4013911
Himachal Pradesh 600 2400 0 600 0 0 1364 508 1931 719 0 201 8323
Jammu and 0 0 2030 0 0 0 0 0 200 6451 0 0 8701
Kaghmir

JTharkhand 0 0 0 0 0 0 5848 0 2683 0 67 0 8598
Karnataka 4850 174925 298855 149193 186650 167134 318943 225887 45619 289731 188496 134355 2184638
Kerala 4450 4510 3547 2930 9747 3132 21464 6904 7950 0 6291 0 70925
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14 Madhya Pradesh 3100 119949 471776 734674 347181 243844 988769 719229 13099 95008 63911 166169 39667069
15 Maharashtra 61000 71199 689922 521330 367249 181452 720127 43584 339488 64801 762601 64453 3887206
16 Meghalaya 3000 0 7983 750 1617 0 0 0 0 2764 8083 0 24197
17 Mizoram 0 0 0 0 0 0 0 0 756 0 0 0 756
18 Nagaland 0 0 4000 0 0 700 0 0 0 0 0 0 4700
19  Odisha 0 186284 55609 22927 55417 54816 62732 63894 43594 14061 0 229868 789202
20 Punjab 1500 2464710 67604 964628 440347 0 0 77256 15990 137091 290368 398688 4858382
21 Rajasthan 3900 1200 15356 36242 122876 94146 139795 90307 54528 116335 17500 91270 785653
22 Tamil Nadu 1900 6725 23622 63750 91372 5780 188340 108427 34055 162578 97673 39264 823686
23 Uttar Pradesh 3500 449081 1160761 88553 249502 158641 148736 25941 310099 128731 63412 789844 3576821
24 Uttarakhand 1450 9000 2500 24762 33643 62642 59633 11531 21872 82808 150874 44125 504840
25 West Bengal 0 14725 131433 43657 172698 97170 438408 166419 0 83719 60405 30017 1238651
26  Tripura 0 0 0 0 0 0 0 0 0 0 996 0 996
27 Uls 0 0 1000 400 0 2600 0 0 0 0 0 0 4000
28 NAFED 0 0 0 0 27500 3300 0 0 0 0 0 0 30800
29 NCCF 0 0 0 0 0 10000 0 0 0 0 0 0 10000
TotaL 112050 6439093 4023075 3481150 2461104 1712694 4128410 2410392 2043389 2669244 3392636 3124270 35997507

After desanction * upto 31.10.2012.
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12 Oral Answers [RATYA SABHA] to Questions
MR. CHAIRMAN: Any supplementaries on this?
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SHRI SHARAD PAWAR: Sir, under Rural Godown Scheme, one scheme is
from the Ministry of Agriculture. The question is related to the Ministry of

Agriculture.

Hon. Member is referring to a scheme which comes under the Food Ministry,
and under the Food Ministry there are some criteria that such and such distance
from railway station should be there, such and such distance {rom main road
should be there. But in the case of Rural Godown Scheme, this type of critena 1s
not applicable. The Rural Godown Scheme is a demand-driven Scheme. Anybody
can select any place where he would like to construct godown. There is no
restriction about anything except that the godown should be out of Municipal
Corporation. Otherwise, other than Municipal Corporation towns, godowns are
allowed anywhere in India.
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male farmers, agriculture graduates, agriculture produce market committee, village

cooperative societies. So, these types of organisations are coming forward; they are
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taking advantage from Government and they are constructing and maintaining ware-
houses. The total number of projects which are sanctioned till recently 1s 29,715
Out of that, 16,567 godowns are already completed and others are under construc-

tion.
Use of MPLADS fund for setting up of porta cabins

*103. PROF. ANIL KUMAR SAHANI Will the Minister of STATISTICS AND
PROGRAMME IMPLEMENTATION be pleased to state:

{a) whether MPLADS fund can be used for setting up of porta cabins for

operating grocery and consumer stores on public land by co-operative societies;
(by if so, the details thereof;

{c) whether MPLADS fund can also be used for setting up of porta cabins

for operating grocery and consumer stores on public land by disabled persons;
{d) if not, the reasons therefor;
{e) the details of the purposes for which MPLADS fund can be used, and

() the details of MPs who have used their funds for the above stated

purposes?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND
PROGRAMME IMPLEMENTATICON (SHRI SRIKANT JENA): (a) to (f) A Statement
1s laid on the table of the House.

Statement

{a) to (d) No, sir MPLADS funds cannot be used for creating any assets for
commercial use. Further, moveable assets like Porta Cabins are not allowed for any

purpose under MPLAD Scheme.

{e) and (f) The MPLADS funds can be used for creation of durable
community assets of developmental nature in priority Sectors viz, drinking water,
primary education, public health, sanitation and roads, etc. and the MPLAD funds
are being utilized by the MPs for these purposes.
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